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CENTRAL ADMiNISTRATIVE TRIBUNAl. 

PRINCIPAl. BENCH 	
/ 	11 

OP 317/2003 in 

OA 1029/2003 

New Delhi this the 17th day,  of October. 2003 

m"b1' mt.. L&hmi S'ith 	Vice C'hairn (J) 
alfie lbir1 S.rwehar JJI1a 	eer (A) 

Shri S.P.Gupta 

1ES 305249 1/7228 E. 
Shivali Park. Shahdara, 

Delhi 
Re it I one r 

(By Advocate Shri Vikas Mahajan 

V F P. S U S 

1 	Ma lot' General Utnal Bhat tacharya 

Command Chief :g j nec r. 
Eni ineers Branch Headnuarters. 
Central Command Luchnow, 

2. Lt . General Han Unlyal, 
Engineer in Chief, 

E- in-C e  s Branch Kashmi r House 

P.ajaji Marg, New Delhi. 
Re sonden t s 

(By Advocate Shri R. P. Aggarwal 

() 	P. 1) F: P. (ORA I.) 

(Hn'ble St.. La1kshi Swmminathan. Vice Ckair1an (J) 

Heard learned counsel for both the nart i es in CR 

317/2003.  

Shri 	V iha.s Maha ian, learned coinse 1 	has 	
fair lv 

r'  

submit ted that the order of 1:he It' I hunal. dated 24. 4. 2003 in 

OA 	1029/2003 has been econo ii ed with bY the resnondent s, 

which is also the submissions of the learned counsel for 

the resoondents. 

In view of the above fants and submi ssions of the 

learned counsel 	CP 317/2003 is dsrni ssecl. 	
Not: ices issued 

to 	theal I eged contemners 	are di schared. 	
File be 

cons i gnel to the recoi'd room. 

&rshr Tha )
(St..Lahi Swa1nthan) 

1eer (A) 	
Vice Chairafl(J) 
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